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■ I Namdeo for respondents.{ . The learned counsel for the applicant
• ■ seeks permission to withdraw this
I 0*A. on the ground tbat the respondents are 
1 considering .the relief claimed by the
I applicant in this. OA, Permission, is grantedo  ̂̂   ̂  ̂
' i The OA .is disposed‘,of.-.as-.withdrawn with ®
! liberty to-.the applicant,!to'approach the

Tribunal if he .stillf feels aggrieved and so
T"

Tigvti'-vw ̂

I Judicial Member

GRPR-119-

(^ P .^ n g h )  
Vice Chairman

•'■■SAtPiifi sera, j^a îPus
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